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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I.A. 1-20 IN &
Petition(s) for Special Leave to Appeal (Cvil)...CC5245/2004

(From the judgenent and order dated 24/02/2004 in DBCWP 1545/ 99
of The H GH COURT OF RAJASTHAN AT JAI PUR)

G RRAJ PRASAD AND ORS Petitioner (s)
VERSUS

STATE OF RAJASTHAN AND ORS Respondent (s)
(Wth prayer for interimrelief)
( Wth Appln(s). for pernmissionto file SLP)

Date : 28/06/2004 This Petition was called on for hearing today.

CORAM :

HON BLE MR JUSTI CE K. G BALAKRI SHNAN

HON' BLE MR JUSTI CE P. VENKATARAMA REDDI
( VACATI ON BENCH )

For Petitioner (s)M. S.K Dholakia, Sr.Adv.
M. S. K Sinha, Adv.
For Respondent (s)
UPON hearing counsel the Court nade the foll ow ng
ORDER
Permission to file SLP granted.
| ssue Noti ce.

Interimstay of the denolition.

( Y.P. Dhamija) (Veera Verma )
AR- cum PS Court Master



